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2923. SHRIMATI SUCHETA KlRPALA. 
NI): Will the Minister of DEFENCE be 
pleased to state: 

(a) the number of cases of espiouage and 
pilferage in the Defeuce Estab1iahmcDts during 
the ~t 3 yean ; aDd 

(b) the number of p<:rIOIII arrested and the 
action taken or proposed to be taken againJt 
the Penou concerned and to tighten the secu. 
rity meuures ? 

THE MINISTER OF DEFENCE (SHRI 
JAGJIWAN RAM): (a) 25 cases of eSpio-
nage aDd 21 easel of other than petty pilferages 
were detected during the last three years in the 
Armed Forces Establishments. The informa. 
tion regarding Defence production establiJh. 
menU is being ascertained. 

(b) 37 persons have been arrested in the 
espionage aDd pilferage cases in the Army 
establishments. Six persons have heeD arrested 
in the espiouage cues in the Air Force estab-
lishments and the number arrested in pilferage 
cases is being ascertained. Two from the Air 
Force and one from the Army found guilty of 
espionage were oentenced to varying terms of 
imprisonment from 7 to 14 years and dismissed 
from service. The other espioD&gC cases are 
under investigation. The action taken in pilfe-
rage cases is being ascertained. Security mea· 
sures have been tightened up to prevent. as far 
as possible,. the incidence of pilferage and 
espiouage activities. 




